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PAPERS LAID ON THE TABLE 

AL R P RT OF HtND STAN PREFAB 
LIMITED, NEW DELHI FOR 1980-81 

THE DEPUTY MINISER IN THE 
MINISTRY OF WORKS AND HOUS-
lNG (SHRI BRAJAMOHAN MOHAN-
TY): Sir, on ~half of Shri Bhishma 

rain Singh, I beg to lay on the 
Table: 

( 1) A copy e ch of the following 
pap rs (Hindi and English ver-
ion~) under ub-secton (1) o! 

section 619A of the Companie 
Act, 1956:-

(i) Review by the 'G-overnment 
on the working of the Hin-
du[an Pref ab Llmited, New 
Delhi, for the year 1980-81. 

(ii) Annual Report of the Hin· 
dustan P re!ab Limited 
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New Delhi, for the year 
1980-81 a10ng with the Audi-
ted Accounts and the com-
ments of the Comptroll r 
and Auditor General there-
on. 

(2) A statement {Hindi and Eng· 
lish versions) showing re sons 
for delay in laying the papers 
mentioned at ( 1) bo e 
[Plac d i11 Librnry. See No. 

LT-4011/82]. 

BRAHMAPUTRA BOARD RU~. 1981 

THE MINISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SIIR l 
Z. R. ANSARI): I beg to lay on th~ 
Table a copy of the Brahmaputra 
Board, Rules, 1981 (Hindi and ~li h 
versions) published in otification 
G.S.R. 676(E) in Gazette of India dated 
the 29th necember 1981 together with 

I 

a corrigendum thereto published in 
Notification No. G.S.R. 240 (E) in 
Gazette of India dated the I t March. 
1982, under section 30 of the Brah-
maputra Board Act. 1980. [Placed in 
Library. See No. LT-4012/82 1. 

ESTIMATES COMMITI'EE 

T!we fY NfNTH, St TH AND HIRTIETll 
REJ'OR'IS & MINUTES 

SHRI S. B. P. PATTABHI RAMA 
RAO (Rajahmundri): ir, I beg :o pr -
ent the following Reports and Min te;; 
(Hindi and Digli::.h version ) of the 
'Estimates Commiitee:-

(i) Twenty-ninlh. Report on th~ 

Ministry of Fi nance- Direct 
Taxes (Wealth Tax. Gift T ax 
and Estate Duty- Part H ). 

(ii) Twenty sixth Report on Ac-
tion taken by Government on 
thP. recommendations contain-
ed in the Eleventh Report of 
the Committee on the Ministry 
ot Communicatio.ns-·T le-
pbones. · 

(iii) Tl 1irtieth Report on Aclion 
Taken by Government on 1he 

r commendat1ons contain d 
in the Fourte n h Report ()t 
th Committ on the i.ru • 
try o.f. Indu try (D pnrtm nt 
of lndu trial Oe\'elopm nt) 
Small Scale Industrl s-R w 
Materials and M rkeLin . 

iv) Minut s r lating lo the Twen-
ty-third R port on the 1m • 
try of omm r e- ·port Pro-
motion. 

( v) Minutes r lnting to the Twen-
Lieth and Twenty-fourth Re-
ports on the Ministry 0 t 
t rnal Affairs-Ove eas Indi -
ans in Sri Lanka- Part II an11 
South East Asi (Burm . 
Malaysia, Singapore and Ind0-
nesia)-Part JII. 

COMMlTTEE 0 PUBLIC UNDER-
TAKI GS 

FORTYFIRST R PORT & MlNun:s 

SHRI RAVlNDRA VARMA (B m-
bay North): Sir. I beg to present the 
Forty-first R port (Hindi and English 
ven;ions) of the CommJltt on Public 
Unde talings on Hindu Ian Photo Fil 
Manufacturing C mpany Limited nnd 
Minut of rhe ittings of the Committee 
r lating thereto 
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